LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
OLD SECRETARIAT, DELHI 110 054

F.N.20/6/President/2021/LAS-VII/Leg./ |n 606 Dated: 15.07.2022

To,
““Hon’ble Members,
Delhi Legislative Assembly,
Delhi.

Sub: Presidential Election, 2022- voting by Covid-19 positive Elector-
instructions -regarding.

Madam/ Sir,

As per directions of the Election Commission of India I am directed to
state that Covid positive electors, if any, will be allowed to cast vote in the last
hour of polling or after all other non-Covid electors have cast their vote.

Further, as a precautionary measure, all electors will also be subjected
to thermal checking and in case of any elector being found with covid
symptoms, they will be requested to vote in the last hour of polling i.e. after
4PM. For the benefit of Hon’ble Members facility of Medical Room and isolation
room has also been arranged.

Yours Sincerely,

@w* Lw‘“
Encl: As above. (C. Velmurugan)
Assistant Returning Officer/Joint Secretary (LAS)
Telefax: 011-23890468, 23890371
Email-assemblydelhi@@gmail.com

F.N.20/6/President/2021/LAS-VIl/Leg./ [bfo7 — & 0% Dated: 15.07.2022
Copy for information to:-

1. Secretary to the Hon'’ble Speaker, Legislative Assembly of NCT of Delhi,
Delhi-54
2. AAP Party Office, Legislative Assembly of NCT of Delhi, Delhi-54

3. BJP Party Office, Legislative Assembly of NCT of Delhi, Del '-i‘:’\ ik

(C. Velm\‘kugan)
Assistant Returning Officer /Joint Secretary (LAS)
Telefax: 011-23890468, 23890371

Email-assemblydelhi@gmail.com
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Presidential Election/Immediate
By Speed Post/E-mail

+ gTTe [ s NIRVACHAN SADAN
%Q&** Election Commission of India T %, 7% Rweir110001-

k. o ASHOKA ROAD, NEW DELHI-110001
No0.479/LET/ECI/FUNC/P.E.-Clarf. /BIEN/2022 Dated: 15t July, 2022
To

1. The Returning Officer for the Presidential Election-cum-Secretary General,
Rajya Sabha Secretariat.
2. All Assistant Returning Officers for Presidential Election, 2022.

(As per list).

Sub: Presidential Election, 2022- voting by Covid-19 positive elector-Instructions- reg.
Sir,

In continuation of the clarification issued with regard to queries raised during
the Commission’s review meeting with all Chief Electoral Officers/Assistant Returning
Officers held on 06.07.2022 through video conference, vide the Commission’s letter
No. 479/LET/ECI/FUNC/P.E.-Video Conf./BIEN/2022, dated 13.07.2022. | am directed
to state that Covid positive electors, if any, may be allowed to cast vote in the last hour
of polling or after all non-Covid electors have cast their vote by following all the extant
Covid instructions/guidelines issued from time to time by National Disaster

Management Authority/respective State Disaster Management Authority.

Yours faithfully

RS

(PRAFULL AWASTHI)
UNDER SECRETARY
Copy to:
The Chief Electoral Officers (As per list).
Z This disposes to letter No. 1899-Home (Elec) dated 12.07.2022 of Chief Electoral
Officer, West Bengal and No. 22200/2021-88, dated 14.07.2022 of Chief Electoral
Officer, Tamil Nadu.



